
BEFORE THE NATIONAL GREEN TRIBUNAL 

EASTERN ZONE BENCH, KOLKATA 

ORIGINAL APPLICATION NO. 158 OF 2024 

 

IN THE MATTER OF:        

News Item titled “Soil dumping: Umiam river cries for help” appearing in 

the shillontimes.com dated 26.05.2024.                 
           

INDEX 

 

S. NO. PARTICULAR PAGE NO 

1.  Reply Affidavit on behalf of Respondent No. 1, 

Meghalaya State Pollution Control Board. 

1 – 4  

2.  Annexure R/1 

A copy of the preliminary inspection report dated 

27.05.2024. 

5 – 10   

3.  Annexure R/2 

A copy of the Prohibitory Order dated 28.5.2024. 

11 – 12  

4.  Annexure R/3 

A copy of the show cause notice dated 24.6.2024 along 

with direction to close down on 12.9.2024 issued by the 

Board. 

13 – 15  

5.  Annexure R/4 

A copy of the inspection report dated 3.10.2024. 

16 – 18  

6.  Proof of Service. 19 

 

Filed on:   20.11.2024                                                                   Filed by  

New Delhi 

                                                                                          
K. ENATOLI SEMA 

      Advocate for Respondent  

310, lawyer’s Chamber  

C.K. Daphtary block 

Supreme Court of India Tilak lane 

New Delhi-110001 

Mob.9818139636 

Enrollment No D-1931-a/2005 

Email-enatoli@gmail.com 

22



1
23



2
24



3
25



4
26



ANNEXURE- R/1 5
27



6
28



7
29



8
30



9
31



10
32



ANNEXURE- R/2
11

33



12
34



ANNEXURE- R/3 13
35



14
36



15
37



ANNEXURE- R/4 16
38



17
39



18
40



amit singh <semasingh.office@gmail.com>

Original Application No. 158/2024/EZ (Earlier O.A. No. 731/2024/PB) News Item
titled "Soil dumping: Umiam river cries for help" appearing in
theshillongtimes.com dated 26.05.2024
1 message

amit singh <semasingh.office@gmail.com> Wed, Nov 20, 2024 at 7:17 PM
To: moef@nic.in, malika.cpcb@sapportgov.in, ngtjudicial-kolkata@gov.in

Dear Sir, /Madam

Kindly Find attached scanned copy Affidavit being e- filed on behalf of Meghalaya State Pollution Control Board,
which is being served in advance copy as proof of service.

Thanking you.
Best Regards,
Ms.K.Enatoli Sema

(Clerk)
Rahul Mo. 7503630697

--
Office of Mr Amit Kumar Singh & Ms.K.Enatoli Sema,
Advocates-on-Record,
House No.60,
High Court Judges Colony,
H.G-03,
Sector 105,
Noida -201301.
U.P.
Mobile + 91 9818139636.
Phone (0120) 4926002

AFFIDAVIT- Soil dumping Umiam river cries for help.pdf
8004K
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